
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK          

It is informed to all the 

Advocates/Advocates' clerks/Applicant that 

the following certified copies are ready for 

Delivery.  

        

Date : 23.02.2023  

SL

. 

No

. 

No.

of 

Pag

es 

Name of 

Applicant 
C.A.No. 

Date of 

Applicat

ion 

Case No. 
C.C 

Type 

Dealing 

Section 

Sea

t 

1 3 
SANJAY KUMAR 

BEHERA 

85394/20

22 

30.09.202

2 

WP(C)/23618/20

21 

GENER

AL  

(Se

at 

No-

) 

2 6 S K BEHERA 
100895/2

022 

15.11.202

2 
WA/735/2015 

GENER

AL  

(Se

at 

No-

) 

3 6 S K BEHERA 
100897/2

022 

15.11.202

2 
WA/736/2015 

GENER

AL  

(Se

at 

No-

) 

4 40 T K MOHANTY 
115077/2

022 

14.12.202

2 

WP(C)/8622/200

8 

GENER

AL  

(Se

at 

No-

) 

5 2 R K MISHRA 
5628/202

3 

13.01.202

3 

BLAPL/6110/202

2 
C.O. 

 

(Se

at 

No-

) 

6 4 
SANJAY KUMAR 

BEHERA 

6187/202

3 

16.01.202

3 

WP(C)/18895/20

22 

GENER

AL  

(Se

at 

No-

) 

7 2 A K RANA 
6230/202

3 

16.01.202

3 
AHO/6/1991 

GENER

AL 
M.J.C. 

(Se

at 

No-

1) 

8 7 
SUVENDU SEKHAR 

MOHAPATRA 

7035/202

3 

18.01.202

3 

WP(C)/21883/20

22 

GENER

AL  

(Se

at 

No-

1) 

9 3 B.R. SENAPATI 
7637/202

3 

18.01.202

3 

WP(C)/9967/201

4 

GENER

AL  

(Se

at 

No-



1) 

10 6 
SANJAY KUMAR 

BEHERA 

7652/202

3 

18.01.202

3 
WP(C)/794/2023 

GENER

AL  

(Se

at 

No-

1) 

11 79 R K BEHERA 
9455/202

3 

24.01.202

3 

WP(C)/16269/20

08 

GENER

AL 

WRIT 

BRANCH-

1 

(Se

at 

No-

2) 

12 3 
SANJAY KUMAR 

BEHERA 

10006/20

23 

25.01.202

3 

WP(C)/23054/20

12 

GENER

AL  

(Se

at 

No-

2) 

13 6 S K BEHERA 
10060/20

23 

25.01.202

3 

WP(C)/21021/20

13 

GENER

AL  

(Se

at 

No-

2) 

14 6 P.K. SWAIN 
10188/20

23 

25.01.202

3 
SA/79/1996 

GENER

AL  

(Se

at 

No-

2) 

15 4 S.K.BEHERA 
11141/20

23 

28.01.202

3 

WP(C)/23786/20

21 

GENER

AL  

(Se

at 

No-

2) 

16 3 
SANJAY KUMAR 

BEHERA 

12046/20

23 

01.02.202

3 
RVWPET/76/2005 

GENER

AL  

(Se

at 

No-

2) 

17 2 
SANJAY KUMAR 

BEHERA 

12048/20

23 

01.02.202

3 
RVWPET/60/2005 

GENER

AL  

(Se

at 

No-

2) 

18 1 S K MOHAPATRA 
13244/20

23 

03.02.202

3 
SA/315/1985 

GENER

AL 

SECOND 

APPEAL 

(Se

at 

No-

3) 

19 5 T.K. MOHANTY 
13942/20

23 

04.02.202

3 
CMAPL/437/2018 

GENER

AL  

(Se

at 

No-

3) 

20 6 S.K.BEHERA 
14217/20

23 

06.02.202

3 
WP(C)/988/2023 

GENER

AL  

(Se

at 

No-

3) 

21 3 A.K. SWAIN 
14271/20

23 

06.02.202

3 

WP(C)/22684/20

22 

GENER

AL  

(Se

at 

No-

3) 

22 3 R. SAMAL 
14765/20

23 

07.02.202

3 

WP(C)/2937/202

3 
C.O. 

 

(Se

at 



No-

3) 

23 2 P.R.SWAIN 
15151/20

23 

07.02.202

3 

WP(C)/19312/20

12 

GENER

AL 

WRIT 

BRANCH-

2 

(Se

at 

No-

9) 

24 3 A DAS 
16451/20

23 

10.02.202

3 

ABLAPL/16692/2

016 

GENER

AL 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

2) 

25 10 J PRADHAN 
16989/20

23 

10.02.202

3 
OJC/7742/2001 

GENER

AL 

WRIT 

BRANCH-

8 

(Se

at 

No-

41) 

26 8 T K MOHANTY 
17695/20

23 

13.02.202

3 
RSA/424/2015 

GENER

AL 

SECOND 

APPEAL 

(Se

at 

No-

1) 

27 45 
M/S.TRIBENI 

ENGINEERS 

18265/20

23 

14.02.202

3 
STREV/104/2017 

GENER

AL  

(Se

at 

No-

1) 

28 13 B. SAHU 
18427/20

23 

14.02.202

3 
FAO/306/2022 C.O. 

 

(Se

at 

No-

1) 

29 4 
ASHOK KUMAR 

SARANGI 

18449/20

23 

14.02.202

3 
CRLMP/45/2023 

GENER

AL  

(Se

at 

No-

1) 

30 3 B.BEHERA 
18504/20

23 

14.02.202

3 

WP(C)/22519/20

22 

GENER

AL  

(Se

at 

No-

1) 

31 3 B.C.PANDA 
18529/20

23 

15.02.202

3 

WP(C)/2174/202

3 
C.O. 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

3) 

(Se

at 

No-

118

) 

32 4 R K NATH 
18805/20

23 

15.02.202

3 

WP(C)/15682/20

08 

GENER

AL  

(Se

at 

No-

118

) 

33 3 D.K. SAHU 
19175/20

23 

16.02.202

3 
ITA/56/2022 C.O. 

CIVIL 

REVISIO

N 

(Se

at 

No-

4) 

34 3 D K SAHU 
19403/20

23 

16.02.202

3 
ITA/58/2022 C.O. 

CIVIL 

REVISIO

(Se

at 



N No-

4) 

35 4 KESHAB PRADHAN 
19938/20

23 

17.02.202

3 

WP(C)/13553/20

15 
C.O. 

 

(Se

at 

No-

4) 

36 2 G.C.BARIK 
20012/20

23 

17.02.202

3 

WP(C)/2268/201

1 
C.O. 

 

(Se

at 

No-

4) 

37 6 S. DASH 
20054/20

23 

17.02.202

3 

WP(C)/3701/202

3 
C.O. 

 

(Se

at 

No-

4) 

38 4 
SANJIT KUMAR 

DAS 

20069/20

23 

17.02.202

3 

CRLMP/1652/202

2 
C.O. 

WRIT 

BRANCH-

7 

(Se

at 

No-

5) 

39 4 P.K.BARIK 
20071/20

23 

17.02.202

3 

CONTC/1189/201

6 
C.O. 

 

(Se

at 

No-

5) 

40 3 H S DEO 
20124/20

23 

17.02.202

3 

WP(C)/9548/201

3 
C.O. 

 

(Se

at 

No-

5) 

41 14 TAPAN SWAIN 
20228/20

23 

17.02.202

3 
OJC/9449/1993 

GENER

AL 

WRIT 

BRANCH-

6 

(Se

at 

No-

25) 

42 2 DILLIP KU. SAHU 
20271/20

23 

17.02.202

3 
ITA/73/2022 C.O. 

CIVIL 

REVISIO

N 

(Se

at 

No-

4) 

43 3 M.N.MOHAPATRA 
20362/20

23 

20.02.202

3 

WP(C)/11584/20

18 
C.O. 

 

(Se

at 

No-

4) 

44 3 M.N.MOHAPATRA 
20365/20

23 

20.02.202

3 

WP(C)/11583/20

18 
C.O. 

 

(Se

at 

No-

4) 

45 6 T NAYAK 
20403/20

23 

20.02.202

3 

WP(C)/20514/20

22 
C.O. 

 

(Se

at 

No-

4) 

46 3 D.K. SAHU 
20408/20

23 

20.02.202

3 
ITA/75/2022 C.O. 

CIVIL 

REVISIO

N 

(Se

at 

No-

4) 

47 6 D K SAHU 20415/20 20.02.202 ITA/77/2022 C.O. 
 

(Se



23 3 at 

No-

4) 

48 2 D K SAHU 
20418/20

23 

20.02.202

3 
ITA/81/2022 C.O. 

CIVIL 

REVISIO

N 

(Se

at 

No-

4) 

49 4 J. SAHOO 
20432/20

23 

20.02.202

3 

ABLAPL/1266/20

23 
C.O. 

 

(Se

at 

No-

4) 

50 2 D K SAHU 
20529/20

23 

20.02.202

3 
OTAPL/1/2021 C.O. 

CIVIL 

REVISIO

N 

(Se

at 

No-

4) 

51 2 D K SAHU 
20530/20

23 

20.02.202

3 
OTAPL/4/2021 C.O. 

CIVIL 

REVISIO

N 

(Se

at 

No-

4) 

52 4 
S.K.DASMOHAPATR

A 

20712/20

23 

20.02.202

3 

WP(C)/2437/202

3 
C.O. 

WRIT 

BRANCH-

4 

(Se

at 

No-

19) 

53 8 R K MOHANTY 
20816/20

23 

20.02.202

3 
MACA/334/2022 C.O. 

 

(Se

at 

No-

19) 

54 32 M.K. SWAIN 
20890/20

23 

20.02.202

3 

CRLMC/3672/201

4 
C.O. 

 

(Se

at 

No-

19) 

55 33 M.K. SWAIN 
20892/20

23 

20.02.202

3 

CRLMC/4875/201

4 
C.O. 

 

(Se

at 

No-

19) 

56 33 M.K. SWAIN 
20902/20

23 

20.02.202

3 
CRLMP/162/2014 C.O. 

 

(Se

at 

No-

19) 

57 33 M.K. SWAIN 
20916/20

23 

20.02.202

3 

WPCRL/1478/201

3 
C.O. 

 

(Se

at 

No-

19) 

58 33 M.K. SWAIN 
20918/20

23 

20.02.202

3 
WPCRL/837/2013 C.O. 

 

(Se

at 

No-

19) 

59 5 A K SAHU 
20929/20

23 

20.02.202

3 

WP(C)/3836/202

3 
C.O. 

WRIT 

BRANCH-

7 

(Se

at 

No-

15) 



60 3 G. PATRA 
20965/20

23 

20.02.202

3 

ABLAPL/1464/20

23 
C.O. 

 

(Se

at 

No-

15) 

61 3 P.K.MOHANTY 
21019/20

23 

21.02.202

3 

WP(C)/10272/20

15 
C.O. 

 

(Se

at 

No-

15) 

62 4 A.T.NAYAK 
21023/20

23 

21.02.202

3 

WP(C)/23653/20

19 
C.O. 

 

(Se

at 

No-

15) 

63 3 P BEHERA 
21037/20

23 

21.02.202

3 

WP(C)/8297/201

6 
C.O. 

 

(Se

at 

No-

15) 

64 10 P K RATH 
21103/20

23 

21.02.202

3 

WP(C)/3631/201

1 
C.O. 

 

(Se

at 

No-

15) 

65 4 B PANDA 
21130/20

23 

21.02.202

3 

ABLAPL/507/202

3 
C.O. 

 

(Se

at 

No-

15) 

66 5 P C DAS 
21169/20

23 

21.02.202

3 

WP(C)/4447/202

3 
C.O. 

 

(Se

at 

No-

15) 

67 4 S.S. KASHYAP 
21174/20

23 

21.02.202

3 
ARBP/68/2022 C.O. 

 

(Se

at 

No-

15) 

68 10 DILLIP SAMAL 
21215/20

23 

21.02.202

3 

TRP(C)/163/202

2 
C.O. 

 

(Se

at 

No-

15) 

69 3 B.K. PARDHI 
21221/20

23 

21.02.202

3 
CMAPL/382/2019 C.O. 

 

(Se

at 

No-

15) 

70 4 R K MOHAPATRA 
21233/20

23 

21.02.202

3 

WP(C)/22604/20

15 
C.O. 

 

(Se

at 

No-

15) 

71 3 K.C. MAJHI 
21236/20

23 

21.02.202

3 

WP(C)/3963/202

3 
C.O. 

 

(Se

at 

No-

15) 

72 7 R. JENA 
21249/20

23 

21.02.202

3 
CMP/915/2022 C.O. 

 

(Se

at 

No-



15) 

73 3 B. DAS 
21262/20

23 

21.02.202

3 

BLAPL/10530/20

22 

GENER

AL  

(Se

at 

No-

15) 

74 5 C. SAHU 
21277/20

23 

21.02.202

3 
CONTC/872/2023 C.O. 

 

(Se

at 

No-

15) 

75 4 C SAHU 
21291/20

23 

21.02.202

3 
CONTC/871/2023 C.O. 

 

(Se

at 

No-

15) 

76 4 C SAHU 
21293/20

23 

21.02.202

3 
CONTC/870/2023 C.O. 

 

(Se

at 

No-

15) 

77 4 C. SAHU 
21305/20

23 

21.02.202

3 
CONTC/869/2023 C.O. 

 

(Se

at 

No-

15) 

78 35 T.K. NAYAK 
21315/20

23 

21.02.202

3 
ITA/90/2022 C.O. 

 

(Se

at 

No-

15) 

79 2 S. PALAI 
21385/20

23 

21.02.202

3 

CONTC/7063/202

2 
C.O. 

 

(Se

at 

No-

15) 

80 4 A PARIDA 
21429/20

23 

21.02.202

3 
CRLMP/286/2023 C.O. 

 

(Se

at 

No-

15) 

81 4 A PARIDA 
21430/20

23 

21.02.202

3 
CRLMP/287/2023 C.O. 

 

(Se

at 

No-

15) 

82 4 A PARIDA 
21445/20

23 

21.02.202

3 
CRLMP/284/2023 C.O. 

 

(Se

at 

No-

15) 

83 15 PUROSTAM NAYAK 
21450/20

23 

21.02.202

3 

WP(C)/12596/20

18 

GENER

AL 

WRIT 

BRANCH-

7 

(Se

at 

No-

5) 

84 3 
KHIROD KUMAR 

SWAIN 

21469/20

23 

21.02.202

3 

WP(C)/3947/202

3 
C.O. 

 

(Se

at 

No-

5) 

85 4 R.K. MOHANTY 
21479/20

23 

21.02.202

3 

WP(C)/1956/202

3 
C.O. 

 

(Se

at 



No-

5) 

86 4 R.K. MOHANTY 
21480/20

23 

21.02.202

3 

WP(C)/1958/202

3 
C.O. 

 

(Se

at 

No-

5) 

87 3 C. SAHU 
21491/20

23 

21.02.202

3 

WPC(OA)/804/20

19 
C.O. 

 

(Se

at 

No-

5) 

88 4 
M/S GOPINATH 

SETHI 

21493/20

23 

21.02.202

3 

WPC(OAC)/3068/

2015 
C.O. 

 

(Se

at 

No-

5) 

89 4 M. MISHRA 
21497/20

23 

21.02.202

3 
MACA/277/2003 C.O. 

 

(Se

at 

No-

5) 

90 5 B.CH. PANDA 
21498/20

23 

21.02.202

3 

WPC(OAC)/3585/

2014 
C.O. 

 

(Se

at 

No-

5) 

91 3 R K MOHAPATRA 
21504/20

23 

21.02.202

3 

WP(C)/4880/202

3 
C.O. 

WRIT 

BRANCH-

5 

(Se

at 

No-

22) 

92 4 P K MOHANTY 
21506/20

23 

21.02.202

3 

WP(C)/4430/202

3 
C.O. 

 

(Se

at 

No-

22) 

93 13 P K JENA 
21512/20

23 

21.02.202

3 

WP(C)/26861/20

11 
C.O. 

WRIT 

BRANCH-

2 

(Se

at 

No-

45) 

94 10 P BEHERA 
21532/20

23 

22.02.202

3 

WP(C)/8462/201

6 
C.O. 

 

(Se

at 

No-

45) 

95 9 SATYAJIT BEHERA 
21544/20

23 

22.02.202

3 

WP(C)/8568/202

1 
C.O. 

 

(Se

at 

No-

45) 

96 11 TAPAN SWAIN 
21548/20

23 

22.02.202

3 

WP(C)/21873/20

21 
C.O. 

 

(Se

at 

No-

45) 

97 8 J. PARDHAN 
21552/20

23 

22.02.202

3 

WP(C)/25666/20

17 
C.O. 

 

(Se

at 

No-

45) 

98 4 J. SAHOO 21553/20 22.02.202 WP(C)/11551/20 C.O. WRIT (Se



23 3 18 BRANCH 

(DIVISI

ON 

BENCH) 

at 

No-

112

) 

99 3 B. DAS 
21564/20

23 

22.02.202

3 

ABLAPL/706/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

0 
4 N. SAHOO 

21568/20

23 

22.02.202

3 

ABLAPL/513/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

1 
3 RANJIT SAMAL 

21572/20

23 

22.02.202

3 

WP(C)/4848/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

2 
3 RANJIT SAMAL 

21574/20

23 

22.02.202

3 

WP(C)/4847/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

3 
3 RANJIT SAMAL 

21575/20

23 

22.02.202

3 

WP(C)/4844/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

4 
3 RANJIT SAMAL 

21577/20

23 

22.02.202

3 

WP(C)/4845/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

5 
58 M.K. SWAIN 

21578/20

23 

22.02.202

3 
RSA/206/2022 C.O. 

 

(Se

at 

No-

112

) 

10

6 
4 P K SWAIN 

21580/20

23 

22.02.202

3 

WP(C)/3573/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

7 
3 RANJIT SAMAL 

21583/20

23 

22.02.202

3 

WP(C)/4824/202

3 
C.O. 

 

(Se

at 

No-

112

) 

10

8 
3 RANJIT SAMAL 

21587/20

23 

22.02.202

3 

WP(C)/4823/202

3 
C.O. 

 

(Se

at 

No-



112

) 

10

9 
2 KSHITISH 

21590/20

23 

22.02.202

3 

ABLAPL/1593/20

23 
C.O. 

 

(Se

at 

No-

112

) 

11

0 
8 P.C.MOHANTY 

21601/20

23 

22.02.202

3 
RSA/524/2016 C.O. 

 

(Se

at 

No-

112

) 

11

1 
6 S R OJHA 

21604/20

23 

22.02.202

3 
FAO/436/2022 C.O. 

 

(Se

at 

No-

112

) 

11

2 
2 G.SAHOO 

21606/20

23 

22.02.202

3 

ABLAPL/15473/2

022 
C.O. 

 

(Se

at 

No-

112

) 

11

3 
6 S SWAIN 

21607/20

23 

22.02.202

3 
FAO/436/2022 C.O. 

 

(Se

at 

No-

112

) 

11

4 
3 A.ROUTRAY 

21609/20

23 

22.02.202

3 

ABLAPL/15916/2

022 
C.O. 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

11

5 
4 B N SAMANTARAY 

21610/20

23 

22.02.202

3 
FAO/519/2018 C.O. 

 

(Se

at 

No-

1) 

11

6 
8 A. NANDA 

21614/20

23 

22.02.202

3 
RSA/524/2016 C.O. 

 

(Se

at 

No-

1) 

11

7 
7 P.K.BEHERA 

21623/20

23 

22.02.202

3 

WP(C)/4439/202

3 
C.O. 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

3) 

(Se

at 

No-

117

) 

11

8 
3 A.ROUTRAY 

21629/20

23 

22.02.202

3 

ABLAPL/15917/2

022 
C.O. 

BAIL-

1(CRIMI

NAL 

MISC-1) 

(Se

at 

No-

1) 

11

9 
59 S.S. BISWAL 

21632/20

23 

22.02.202

3 
WPCRL/83/2022 C.O. 

WRIT 

BRANCH 

(DIVISI

(Se

at 

No-



ON 

BENCH-

3) 

120

) 

12

0 
3 RANJIT SAMAL 

21633/20

23 

22.02.202

3 

WP(C)/4831/202

3 
C.O. 

 

(Se

at 

No-

120

) 

12

1 
3 RANJIT SAMAL 

21635/20

23 

22.02.202

3 

WP(C)/4829/202

3 
C.O. 

 

(Se

at 

No-

120

) 

12

2 
10 A. DAS 

21640/20

23 

22.02.202

3 
SA/347/2001 C.O. 

 

(Se

at 

No-

120

) 

12

3 
2 G.SAHOO 

21650/20

23 

22.02.202

3 

ABLAPL/1550/20

23 
C.O. 

BAIL-

2(CRMIN

AL 

MISC-2) 

(Se

at 

No-

8) 

12

4 
3 B. BEHERA 

21655/20

23 

22.02.202

3 
MACA/81/2016 C.O. 

 

(Se

at 

No-

8) 

12

5 
3 S K BEHERA 

21656/20

23 

22.02.202

3 

WP(C)/5488/201

9 
C.O. 

 

(Se

at 

No-

8) 

12

6 
4 R.K.MOHAPATRA 

21657/20

23 

22.02.202

3 

WP(C)/18367/20

17 
C.O. 

 

(Se

at 

No-

8) 

12

7 
4 P K MOHANTY 

21662/20

23 

22.02.202

3 

WP(C)/1482/201

7 
C.O. 

 

(Se

at 

No-

8) 

12

8 
3 B. BEHERA 

21663/20

23 

22.02.202

3 
MACA/82/2016 C.O. 

 

(Se

at 

No-

8) 

12

9 
4 A.T.NAYAK 

21664/20

23 

22.02.202

3 

WP(C)/18367/20

16 
C.O. 

 

(Se

at 

No-

8) 

13

0 
2 K SAHOO 

21665/20

23 

22.02.202

3 
CONTC/843/2023 C.O. 

 

(Se

at 

No-

8) 

13 5 R.R.DAS 21666/20 22.02.202 WP(C)/4095/202 C.O. 
 

(Se



1 23 3 3 at 

No-

8) 

13

2 
5 

SAROJ RANJAN 

SUBUDHI 

21673/20

23 

22.02.202

3 

WP(C)/4149/202

3 
C.O. 

 

(Se

at 

No-

8) 

13

3 
3 M.N.MOHANTY 

21674/20

23 

22.02.202

3 

ABLAPL/1606/20

23 
C.O. 

 

(Se

at 

No-

8) 

13

4 
3 B. BEHERA 

21676/20

23 

22.02.202

3 
MACA/83/2016 C.O. 

 

(Se

at 

No-

8) 

13

5 
3 P K MALLICK 

21677/20

23 

22.02.202

3 
CONTC/76/2023 C.O. 

 

(Se

at 

No-

8) 

13

6 
4 P.K. DASH 

21681/20

23 

22.02.202

3 

WP(C)/4839/202

3 
C.O. 

 

(Se

at 

No-

8) 

13

7 
2 M.R.SAHOO 

21685/20

23 

22.02.202

3 

ABLAPL/1634/20

23 
C.O. 

 

(Se

at 

No-

8) 

13

8 
5 S P SAHOO 

21693/20

23 

22.02.202

3 

WP(C)/8689/201

8 
C.O. 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

1) 

(Se

at 

No-

108

) 

13

9 
4 L.D.SAHU 

21695/20

23 

22.02.202

3 

WP(C)/26298/20

22 
C.O. 

 

(Se

at 

No-

108

) 

14

0 
5 S.C.DASH 

21698/20

23 

22.02.202

3 

WP(C)/32540/20

21 
C.O. 

 

(Se

at 

No-

108

) 

14

1 
4 P.C.DAS 

21703/20

23 

22.02.202

3 

WP(C)/4455/202

3 
C.O. 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

3) 

(Se

at 

No-

117

) 

14

2 
4 D SWAIN 

21706/20

23 

22.02.202

3 
CRLA/637/2016 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-



4) 

14

3 
5 S SWAIN 

21712/20

23 

22.02.202

3 

WP(C)/19704/20

17 
C.O. 

 

(Se

at 

No-

4) 

14

4 
3 B. BEHERA 

21717/20

23 

22.02.202

3 
MACA/84/2016 C.O. 

 

(Se

at 

No-

4) 

14

5 
5 D D MOHANTY 

21719/20

23 

22.02.202

3 

WP(C)/32805/20

21 
C.O. 

 

(Se

at 

No-

4) 

14

6 
3 B. BEHERA 

21720/20

23 

22.02.202

3 
MACA/85/2016 C.O. 

 

(Se

at 

No-

4) 

14

7 
4 T. BAG 

21721/20

23 

22.02.202

3 
MACA/477/2007 C.O. 

 

(Se

at 

No-

4) 

14

8 
4 DAITARI PRADHAN 

21722/20

23 

22.02.202

3 
MACA/477/2007 C.O. 

 

(Se

at 

No-

4) 

14

9 
3 B. BEHERA 

21725/20

23 

22.02.202

3 
MACA/78/2016 C.O. 

 

(Se

at 

No-

4) 

15

0 
3 H.K.MOHANTA 

21727/20

23 

22.02.202

3 
RSA/7/2018 C.O. 

SECOND 

APPEAL 

(Se

at 

No-

6) 

15

1 
8 K.K. NATH 

21728/20

23 

22.02.202

3 
FAO/699/2019 C.O. 

 

(Se

at 

No-

6) 

15

2 
8 P.C.MOHANTY 

21729/20

23 

22.02.202

3 
RSA/523/2016 C.O. 

 

(Se

at 

No-

6) 

15

3 
3 P.K. LENKA 

21731/20

23 

22.02.202

3 
MACA/80/2016 C.O. 

 

(Se

at 

No-

6) 

15

4 
8 A.NANDA 

21732/20

23 

22.02.202

3 
RSA/523/2016 C.O. 

 

(Se

at 

No-

6) 

15

5 
3 B. BEHERA 

21733/20

23 

22.02.202

3 
MACA/80/2016 C.O. 

 

(Se

at 



No-

6) 

15

6 
6 SARAT SWAIN 

21734/20

23 

22.02.202

3 
MACA/473/2022 C.O. 

 

(Se

at 

No-

6) 

15

7 
6 S.R. OJHA 

21736/20

23 

22.02.202

3 
MACA/473/2022 C.O. 

 

(Se

at 

No-

6) 

15

8 
16 P.C.MOHANTY 

21737/20

23 

22.02.202

3 
RSA/75/2010 C.O. 

 

(Se

at 

No-

6) 

15

9 
16 D. NAYAK 

21738/20

23 

22.02.202

3 
RSA/75/2010 C.O. 

 

(Se

at 

No-

6) 

16

0 
3 R. SAMAL 

21739/20

23 

22.02.202

3 

WP(C)/4827/202

3 
C.O. 

 

(Se

at 

No-

6) 

16

1 
4 R.K.MANGARAJ 

21740/20

23 

22.02.202

3 
CMP/99/2023 C.O. 

 

(Se

at 

No-

6) 

16

2 
5 H.K. TRIPATHY 

21742/20

23 

22.02.202

3 
RPFAM/35/2023 C.O. 

 

(Se

at 

No-

6) 

16

3 
6 S.BARIK 

21743/20

23 

22.02.202

3 
RPFAM/215/2015 C.O. 

 

(Se

at 

No-

6) 

16

4 
6 H.N MOHAPATRA 

21748/20

23 

22.02.202

3 
RPFAM/215/2015 C.O. 

 

(Se

at 

No-

6) 

16

5 
3 P.K.MALLICK 

21759/20

23 

22.02.202

3 

WP(C)/3910/202

3 
C.O. 

 

(Se

at 

No-

6) 

16

6 
5 D D MOHANTY 

21767/20

23 

22.02.202

3 

WP(C)/4045/202

3 
C.O. 

 

(Se

at 

No-

6) 

16

7 
5 T K NAYAK 

21769/20

23 

22.02.202

3 

WP(C)/4045/202

3 
C.O. 

 

(Se

at 

No-

6) 

16 5 S R OJHA 21770/20 22.02.202 MACA/741/2022 C.O. MISC. (Se



8 23 3 APPEAL 

SEC. 

at 

No-

4) 

16

9 
4 B B MALLICK 

21776/20

23 

22.02.202

3 
MACA/481/2009 C.O. 

 

(Se

at 

No-

4) 

17

0 
4 R K MOHAPATRA 

21777/20

23 

22.02.202

3 
MACA/481/2009 C.O. 

 

(Se

at 

No-

4) 

17

1 
7 P.C.ACHARYA 

21781/20

23 

22.02.202

3 

WPC(OAC)/3612/

2013 
C.O. 

 

(Se

at 

No-

4) 

17

2 
7 

M/S P.C. 

ACHARYA 

21782/20

23 

22.02.202

3 

WPC(OAC)/3610/

2013 
C.O. 

 

(Se

at 

No-

4) 

17

3 
5 T BAG 

21784/20

23 

22.02.202

3 

WP(C)/12342/20

22 
C.O. 

WRIT 

BRANCH-

6 

(Se

at 

No-

26) 

17

4 
3 

KHIROD CHANDRA 

MAJHI 

21785/20

23 

22.02.202

3 

WP(C)/4557/202

3 
C.O. 

 

(Se

at 

No-

26) 

17

5 
3 

KHIROD CHANDRA 

MAJHI 

21786/20

23 

22.02.202

3 

WP(C)/4560/202

3 
C.O. 

 

(Se

at 

No-

26) 

17

6 
3 

BRAJA MOHAN 

SARANGI 

21789/20

23 

22.02.202

3 

WP(C)/4680/202

3 
C.O. 

 

(Se

at 

No-

26) 

17

7 
6 

BRAJA MOHAN 

SARANGI 

21790/20

23 

22.02.202

3 

WP(C)/4679/202

3 
C.O. 

 

(Se

at 

No-

26) 

17

8 
6 

BRAJA MOHAN 

SARANGI 

21791/20

23 

22.02.202

3 

WP(C)/4676/202

3 
C.O. 

 

(Se

at 

No-

26) 

17

9 
4 S K MOHANTY 

21794/20

23 

22.02.202

3 

WP(C)/4775/202

3 
C.O. 

 

(Se

at 

No-

26) 

18

0 
3 

KAPILA CHARAN 

NAYAK 

21798/20

23 

22.02.202

3 

WP(C)/4664/202

3 
C.O. 

 

(Se

at 

No-

26) 



18

1 
4 H K MOHANTA 

21800/20

23 

22.02.202

3 

WP(C)/5003/202

3 
C.O. 

 

(Se

at 

No-

26) 

18

2 
4 A PARIDA 

21801/20

23 

22.02.202

3 

WP(C)/4203/202

3 
C.O. 

 

(Se

at 

No-

26) 

18

3 
4 

KAPILA CHARAN 

NAYAK 

21806/20

23 

22.02.202

3 

WP(C)/4300/202

3 
C.O. 

 

(Se

at 

No-

26) 

18

4 
4 C R ROUT 

21807/20

23 

22.02.202

3 

WP(C)/4805/202

3 
C.O. 

 

(Se

at 

No-

26) 

18

5 
4 K.K.NATH 

21808/20

23 

22.02.202

3 
FAO/51/2022 C.O. 

 

(Se

at 

No-

26) 

18

6 
2 P K MOHANTY 

21809/20

23 

22.02.202

3 
RPFAM/34/2014 C.O. 

 

(Se

at 

No-

26) 

18

7 
3 S K DAS 

21811/20

23 

22.02.202

3 
CMP/57/2023 C.O. 

 

(Se

at 

No-

26) 

18

8 
4 BABITA SAHOO 

21812/20

23 

22.02.202

3 
FAO/51/2022 C.O. 

 

(Se

at 

No-

26) 

18

9 
5 T.K. NAYAK 

21817/20

23 

22.02.202

3 

WP(C)/3280/201

8 
C.O. 

 

(Se

at 

No-

26) 

19

0 
5 T.K. NAYAK 

21819/20

23 

22.02.202

3 

WP(C)/3281/201

8 
C.O. 

 

(Se

at 

No-

26) 

19

1 
3 N MALLICK 

21820/20

23 

22.02.202

3 

WP(C)/3896/202

3 
C.O. 

 

(Se

at 

No-

26) 

19

2 
5 D.D. MOHANTY 

21821/20

23 

22.02.202

3 

WP(C)/4020/202

3 
C.O. 

 

(Se

at 

No-

26) 

19

3 
5 T.K. NAYAK 

21822/20

23 

22.02.202

3 

WP(C)/4020/202

3 
C.O. 

 

(Se

at 

No-



26) 

19

4 
3 P.B. BAHALI 

21827/20

23 

22.02.202

3 

WP(C)/26413/20

22 
C.O. 

 

(Se

at 

No-

26) 

19

5 
4 S.P. DAS 

21828/20

23 

22.02.202

3 

WP(C)/17723/20

14 
C.O. 

 

(Se

at 

No-

26) 

19

6 
4 D. SWAIN 

21831/20

23 

22.02.202

3 

WP(C)/4638/202

3 
C.O. 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

3) 

(Se

at 

No-

119

) 

19

7 
5 S.K. SAHOO 

21832/20

23 

22.02.202

3 
MACA/346/2019 C.O. 

 

(Se

at 

No-

119

) 

19

8 
4 S.SWAIN 

21833/20

23 

22.02.202

3 
MACA/1357/2017 C.O. 

 

(Se

at 

No-

119

) 

19

9 
3 

DIBYA CHARAN 

SWAIN 

21834/20

23 

22.02.202

3 

ABLAPL/12416/2

022 
C.O. 

 

(Se

at 

No-

119

) 

20

0 
3 G.C. JENA 

21837/20

23 

22.02.202

3 

ABLAPL/2617/20

22 
C.O. 

 

(Se

at 

No-

119

) 

20

1 
4 P.K.JENA 

21839/20

23 

22.02.202

3 

ABLAPL/11920/2

022 
C.O. 

 

(Se

at 

No-

119

) 

20

2 
3 B. PANDA 

21840/20

23 

22.02.202

3 

BLAPL/4594/202

2 
C.O. 

 

(Se

at 

No-

119

) 

20

3 
4 SAMIR BARIK 

21841/20

23 

22.02.202

3 
CRLA/488/2019 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

1) 

20

4 
3 K. SAHOO 

21844/20

23 

22.02.202

3 

BLAPL/5974/202

2 
C.O. 

BAIL-

1(CRIMI

NAL 

(Se

at 

No-



MISC-1) 2) 

20

5 
4 P.K. MOHANTY 

21847/20

23 

22.02.202

3 
BLAPL/62/2022 C.O. 

 

(Se

at 

No-

2) 

20

6 
5 DEBENDRA BEHERA 

21849/20

23 

22.02.202

3 

WPC(OA)/1789/2

017 
C.O. 

 

(Se

at 

No-

2) 

20

7 
2 

MR BIJAYA KUMAR 

BEHERA 

21851/20

23 

22.02.202

3 

CONTC/7479/202

2 
C.O. 

 

(Se

at 

No-

2) 

20

8 
2 

ME BIJAYA KUMAR 

BEHERA 1 

21852/20

23 

22.02.202

3 

CONTC/7482/202

2 
C.O. 

 

(Se

at 

No-

2) 

20

9 
2 

MR BIJAY KUMAR 

BEHERA 1 

21853/20

23 

22.02.202

3 
CONTC/221/2023 C.O. 

 

(Se

at 

No-

2) 

21

0 
4 T. BAG 

21855/20

23 

22.02.202

3 

WP(C)/5095/202

3 
C.O. 

 

(Se

at 

No-

2) 

21

1 
4 T. BAG 

21856/20

23 

22.02.202

3 

WP(C)/5099/202

3 
C.O. 

 

(Se

at 

No-

2) 

21

2 
4 S. PALAI 

21858/20

23 

22.02.202

3 

WP(C)/4240/202

3 
C.O. 

 

(Se

at 

No-

2) 

21

3 
3 ASUTOSH MOHANTY 

21873/20

23 

22.02.202

3 

WP(C)/4662/202

3 
C.O. 

WRIT 

BRANCH-

2 

(Se

at 

No-

9) 

21

4 
6 M.R. SAHOO 

21875/20

23 

22.02.202

3 

WP(C)/3240/202

3 
C.O. 

 

(Se

at 

No-

9) 

21

5 
6 M.R. SAHOO 

21876/20

23 

22.02.202

3 

WP(C)/4987/202

3 
C.O. 

 

(Se

at 

No-

9) 

21

6 
5 M.R. SAHOO 

21877/20

23 

22.02.202

3 

WP(C)/4102/202

3 
C.O. 

 

(Se

at 

No-

9) 

21

7 
4 P.K.BEHERA 

21878/20

23 

22.02.202

3 

WP(C)/3890/202

3 
C.O. 

 

(Se

at 



No-

9) 

21

8 
6 M.R. SAHOO 

21879/20

23 

22.02.202

3 

WP(C)/4989/202

3 
C.O. 

 

(Se

at 

No-

9) 

21

9 
4 BHOJARAJ SETH 

21880/20

23 

22.02.202

3 

WP(C)/4897/202

3 
C.O. 

 

(Se

at 

No-

9) 

22

0 
4 

UMAKANTA 

CHHOTRAY 

21881/20

23 

22.02.202

3 

WPC(OAC)/1376/

2017 
C.O. 

 

(Se

at 

No-

9) 

22

1 
6 

GYANENDRA 

CHANDRA SWAIN 

21882/20

23 

22.02.202

3 

WP(C)/4915/202

3 
C.O. 

 

(Se

at 

No-

9) 

22

2 
7 R.CH.ROUT 

21892/20

23 

22.02.202

3 

WP(C)/35143/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

3 
7 R.CH.ROUT 

21893/20

23 

22.02.202

3 

WP(C)/35148/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

4 
7 R.CH.ROUT 

21894/20

23 

22.02.202

3 

WP(C)/35146/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

5 
7 R.CH.ROUT 

21895/20

23 

22.02.202

3 

WP(C)/35145/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

6 
7 R.CH.ROUT 

21896/20

23 

22.02.202

3 

WP(C)/35149/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

7 
7 R.CH.ROUT 

21897/20

23 

22.02.202

3 

WP(C)/35141/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

8 
5 M.R. SAHOO 

21898/20

23 

22.02.202

3 

WP(C)/15344/20

22 
C.O. 

 

(Se

at 

No-

9) 

22

9 
3 R.R.DAS 

21899/20

23 

22.02.202

3 

WP(C)/30982/20

22 
C.O. 

WRIT 

BRANCH-

4 

(Se

at 

No-

38) 

23 3 S.R. OJHA 21900/20 22.02.202 WP(C)/28261/20 C.O. WRIT (Se



0 23 3 22 BRANCH-

8 

at 

No-

29) 

23

1 
2 G.C. JENA 

21901/20

23 

22.02.202

3 
WP(C)/465/2014 C.O. 

 

(Se

at 

No-

29) 

23

2 
3 P. BEHERA 

21902/20

23 

22.02.202

3 

CONTC/7357/202

2 
C.O. 

 

(Se

at 

No-

29) 

23

3 
8 N.C. SINHA 

21908/20

23 

22.02.202

3 
WP(C)/838/2023 C.O. 

 

(Se

at 

No-

29) 

23

4 
3 P K BEHERA 
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22519/20

23 

23.02.202

3 

WP(C)/22893/20

17 
C.O. 

 

(Se

at 

No-

3) 

34

8 
4 P.K. PATRI 

22520/20

23 

23.02.202

3 

RVWPET/422/201

9 
C.O. 

 

(Se

at 

No-

3) 

34

9 
4 P.K. PATRI 

22522/20

23 

23.02.202

3 

RVWPET/422/201

9 
C.O. 

 

(Se

at 

No-

3) 

35

0 
3 P K LENKA 

22523/20

23 

23.02.202

3 

WP(C)/6818/201

6 
C.O. 

 

(Se

at 

No-

3) 

35

1 
3 S K LENKA 

22524/20

23 

23.02.202

3 

WP(C)/16103/20

16 
C.O. 

 

(Se

at 

No-

3) 

35

2 
5 P.R.SWAIN 

22525/20

23 

23.02.202

3 

WP(C)/5065/202

3 
C.O. 

 

(Se

at 

No-

3) 

35

3 
3 J. PARDHAN 

22527/20

23 

23.02.202

3 

WP(C)/4150/202

3 
C.O. 

 

(Se

at 

No-

3) 

35

4 
3 R K MOHAPATRA 

22528/20

23 

23.02.202

3 

WP(C)/6874/201

6 
C.O. 

 

(Se

at 

No-



3) 

35

5 
4 K.K.NATH 

22530/20

23 

23.02.202

3 
RSA/66/2022 C.O. 

SECOND 

APPEAL 

(Se

at 

No-

5) 

35

6 
4 S K SAHU 

22531/20

23 

23.02.202

3 

WP(C)/36749/20

22 
C.O. 

 

(Se

at 

No-

5) 

35

7 
4 S K SAHU 

22534/20

23 

23.02.202

3 

WP(C)/36748/20

22 
C.O. 

 

(Se

at 

No-

5) 

35

8 
4 A K SAHU 

22535/20

23 

23.02.202

3 

WP(C)/36742/20

22 
C.O. 

 

(Se

at 

No-

5) 

35

9 
3 P K LENKA 

22538/20

23 

23.02.202

3 

WP(C)/2522/202

3 
C.O. 

 

(Se

at 

No-

5) 

36

0 
3 

KSHIROD KUMAR 

PAHIL 

22539/20

23 

23.02.202

3 

WP(C)/2522/202

3 
C.O. 

 

(Se

at 

No-

5) 

36

1 
3 D.NAYAK 

22540/20

23 

23.02.202

3 
WA/365/2021 C.O. 

WRIT 

APPEAL 

(Se

at 

No-

6) 

36

2 
3 M DAS 

22541/20

23 

23.02.202

3 

WP(C)/5277/202

3 
C.O. 

 

(Se

at 

No-

6) 

36

3 
4 P.K.JENA 

22545/20

23 

23.02.202

3 
WP(C)/125/2018 C.O. 

WRIT 

BRANCH-

9 

(Se

at 

No-

49) 

36

4 
6 B K SWAIN 

22552/20

23 

23.02.202

3 

WP(C)/5148/202

3 
C.O. 

 

(Se

at 

No-

49) 

36

5 
7 R K BARIK 

22558/20

23 

23.02.202

3 

CRLREV/230/202

2 
C.O. 

 

(Se

at 

No-

49) 

36

6 
7 M K PANI 

22559/20

23 

23.02.202

3 

CRLREV/230/202

2 
C.O. 

 

(Se

at 

No-

49) 

36

7 
2 B.P.TANGA 

22560/20

23 

23.02.202

3 

BLAPL/13108/20

22 
C.O. 

BAIL-

2(CRMIN

(Se

at 



AL 

MISC-2) 

No-

12) 

36

8 
3 S BARIK 

22562/20

23 

23.02.202

3 

BLAPL/11114/20

22 
C.O. 

 

(Se

at 

No-

12) 

36

9 
4 S BISWAL 

22563/20

23 

23.02.202

3 
CRLREV/30/2023 C.O. 

CRIMINA

L 

REVISIO

N 

(Se

at 

No-

2) 

37

0 
4 R.K.BARIK 

22566/20

23 

23.02.202

3 

CRLREV/654/202

2 
C.O. 

 

(Se

at 

No-

2) 

37

1 
3 J PRADHAN 

22574/20

23 

23.02.202

3 

WP(C)/3928/202

3 
C.O. 

 

(Se

at 

No-

2) 

37

2 
2 J PRADHAN 

22577/20

23 

23.02.202

3 

WPC(OAC)/2052/

2012 
C.O. 

 

(Se

at 

No-

2) 

37

3 
5 P R SWAIN 

22578/20

23 

23.02.202

3 

WP(C)/4714/202

3 
C.O. 

 

(Se

at 

No-

2) 

37

4 
4 BHOJARAJ SETH 

22579/20

23 

23.02.202

3 

WP(C)/4898/202

3 
C.O. 

 

(Se

at 

No-

2) 

37

5 
4 S MOHANTY 

22580/20

23 

23.02.202

3 

WP(C)/4904/202

3 
C.O. 

WRIT 

BRANCH-

5 

(Se

at 

No-

22) 

37

6 
2 P K DASH 

22581/20

23 

23.02.202

3 

WP(C)/3090/202

3 
C.O. 

 

(Se

at 

No-

22) 

37

7 
3 SK.KALIMUDDIN 

22583/20

23 

23.02.202

3 

WP(C)/2570/202

3 
C.O. 

WRIT 

BRANCH-

5 

(Se

at 

No-

23) 

37

8 
4 

ATMAJIT MANMITH 

DAS 

22584/20

23 

23.02.202

3 

WP(C)/4652/202

3 
C.O. 

 

(Se

at 

No-

23) 

37

9 
4 B.K. PATI 

22585/20

23 

23.02.202

3 

WP(C)/4086/202

3 
C.O. 

 

(Se

at 

No-

23) 

38 4 G C JENA 22586/20 23.02.202 WP(C)/19201/20 C.O. 
 

(Se



0 23 3 21 at 

No-

23) 

38

1 
4 P.K.LENKA 

22587/20

23 

23.02.202

3 

WP(C)/4116/202

3 
C.O. 

 

(Se

at 

No-

23) 

38

2 
2 S. DAS 

22588/20

23 

23.02.202

3 

WPC(OA)/2998/2

018 
C.O. 

 

(Se

at 

No-

23) 

38

3 
5 P R SWAIN 

22593/20

23 

23.02.202

3 

WP(C)/4716/202

3 
C.O. 

 

(Se

at 

No-

23) 

38

4 
3 A.K.BEHERA 

22594/20

23 

23.02.202

3 

WP(C)/4148/202

3 
C.O. 

 

(Se

at 

No-

23) 

38

5 
3 S.BARIK 

22596/20

23 

23.02.202

3 

ABLAPL/928/202

2 
C.O. 

 

(Se

at 

No-

23) 

38

6 
3 

PARTHA SARATHI 

DAS 

22597/20

23 

23.02.202

3 

ABLAPL/16283/2

022 
C.O. 

 

(Se

at 

No-

23) 

38

7 
4 B.N.PANDA 2 

22598/20

23 

23.02.202

3 

ABLAPL/12704/2

022 
C.O. 

BAIL-

2(CRMIN

AL 

MISC-2) 

(Se

at 

No-

8) 

38

8 
3 S.R.PANI 

22600/20

23 

23.02.202

3 

WP(C)/3565/201

1 
C.O. 

 

(Se

at 

No-

8) 

38

9 
3 S.R.PANI 

22601/20

23 

23.02.202

3 

WP(C)/3565/201

1 
C.O. 

 

(Se

at 

No-

8) 

39

0 
4 P.K. MISHRA 

22602/20

23 

23.02.202

3 

WP(C)/13065/20

10 
C.O. 

 

(Se

at 

No-

8) 

39

1 
3 

UMAKANTA 

CHHOTRAY 

22614/20

23 

23.02.202

3 
CONTC/579/2023 C.O. 

 

(Se

at 

No-

8) 

39

2 
4 MANAS PATI 

22615/20

23 

23.02.202

3 

WP(C)/5133/202

3 
C.O. 

 

(Se

at 

No-

8) 



39

3 
4 J SAHOO 

22616/20

23 

23.02.202

3 

WP(C)/28990/20

22 
C.O. 

 

(Se

at 

No-

8) 

39

4 
4 MANAS PATI 

22617/20

23 

23.02.202

3 

WP(C)/5131/202

3 
C.O. 

 

(Se

at 

No-

8) 

39

5 
4 MANAS PATI 

22620/20

23 

23.02.202

3 

WP(C)/5129/202

3 
C.O. 

 

(Se

at 

No-

8) 

39

6 
4 MANAS PATI 

22622/20

23 

23.02.202

3 

WP(C)/5128/202

3 
C.O. 

 

(Se

at 

No-

8) 

39

7 
10 N.ROUT 

22625/20

23 

23.02.202

3 

TRP(C)/163/202

2 
C.O. 

 

(Se

at 

No-

8) 

39

8 
2 P K LENKA 

22627/20

23 

23.02.202

3 

WP(C)/11600/20

14 
C.O. 

 

(Se

at 

No-

8) 

39

9 
4 P. NAYAK 

22628/20

23 

23.02.202

3 

WP(C)/7313/201

4 
C.O. 

 

(Se

at 

No-

8) 

40

0 
6 P. NAYAK 

22631/20

23 

23.02.202

3 

WP(C)/3896/201

4 
C.O. 

WRIT 

BRANCH-

7 

(Se

at 

No-

15) 

40

1 
4 S. DASH 

22634/20

23 

23.02.202

3 

ABLAPL/1676/20

22 
C.O. 

 

(Se

at 

No-

15) 

40

2 
4 R K BARIK 

22636/20

23 

23.02.202

3 
WP(C)/543/2017 C.O. 

 

(Se

at 

No-

15) 

40

3 
4 S K MOHANTY 

22641/20

23 

23.02.202

3 

WPC(OAC)/2457/

2016 
C.O. 

 

(Se

at 

No-

15) 

40

4 
3 

AMLAN SHAKTI 

PAUL 

22644/20

23 

23.02.202

3 
CRLMC/611/2023 C.O. 

 

(Se

at 

No-

15) 

40

5 
5 K C TRIPATHY 

22646/20

23 

23.02.202

3 

WPC(OAC)/4151/

2011 
C.O. 

 

(Se

at 

No-



15) 

40

6 
4 B.B. MALLICK 

22647/20

23 

23.02.202

3 
CRLA/252/2020 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

4) 

40

7 
4 R.K.MALLICK 

22648/20

23 

23.02.202

3 
CRLA/252/2020 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

4) 

40

8 
4 S K MOHANTY 

22649/20

23 

23.02.202

3 

WPC(OAC)/2456/

2016 
C.O. 

 

(Se

at 

No-

4) 

40

9 
2 S P SAHOO 

22653/20

23 

23.02.202

3 
TEST/1/2013 C.O. 

 

(Se

at 

No-

4) 

41

0 
4 P.K.MOHANTY 

22664/20

23 

23.02.202

3 
CRLA/772/2018 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

5) 

41

1 
5 M.K. MOHANTY 

22666/20

23 

23.02.202

3 

CRLMC/3533/202

2 
C.O. 

 

(Se

at 

No-

5) 

41

2 
3 A.K. RANA 

22668/20

23 

23.02.202

3 
CRLMC/637/2023 C.O. 

 

(Se

at 

No-

5) 

41

3 
4 S.K. GARTIA 

22670/20

23 

23.02.202

3 

WP(C)/5142/202

3 
C.O. 

 

(Se

at 

No-

5) 

41

4 
4 G.R.PATRA 

22671/20

23 

23.02.202

3 
CRLMC/699/2023 C.O. 

 

(Se

at 

No-

5) 

41

5 
4 B.K. MOHANTY 

22673/20

23 

23.02.202

3 

BLAPL/3584/202

2 
C.O. 

 

(Se

at 

No-

5) 

41

6 
5 D K SENAPATI 

22674/20

23 

23.02.202

3 

WP(C)/2277/202

3 
C.O. 

WRIT 

BRANCH-

2 

(Se

at 

No-

34) 

41

7 
3 P.K.MOHANTY 

22676/20

23 

23.02.202

3 
CRLMC/531/2023 C.O. 

 

(Se

at 

No-

34) 

41

8 
5 NIRANJAN ROUT 

22677/20

23 

23.02.202

3 

WP(C)/4994/202

3 
C.O. 

 

(Se

at 



No-

34) 

41

9 
4 M.K. PANI 

22678/20

23 

23.02.202

3 

WP(C)/4963/202

3 
C.O. 

 

(Se

at 

No-

34) 

42

0 
5 N. ROUT 

22679/20

23 

23.02.202

3 

WP(C)/4993/202

3 
C.O. 

 

(Se

at 

No-

34) 

42

1 
4 P K LENKA 

22680/20

23 

23.02.202

3 

WP(C)/4859/202

3 
C.O. 

 

(Se

at 

No-

34) 

42

2 
6 H.K. PANDA 

22685/20

23 

23.02.202

3 

WP(C)/5117/202

3 
C.O. 

 

(Se

at 

No-

34) 

42

3 
5 

ATMAJIT MANMITH 

DAS 

22686/20

23 

23.02.202

3 

WP(C)/5240/202

3 
C.O. 

 

(Se

at 

No-

34) 

42

4 
6 G.R.PATRA 

22687/20

23 

23.02.202

3 
CRLA/122/2023 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

9) 

42

5 
4 P K MISHRA 

22689/20

23 

23.02.202

3 

WP(C)/13066/20

10 
C.O. 

 

(Se

at 

No-

9) 

42

6 
5 G.SUNDARA 

22695/20

23 

23.02.202

3 
CRLA/192/2023 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

9) 

42

7 
4 P K MOHANTY 

22699/20

23 

23.02.202

3 
WA/551/2017 C.O. 

 

(Se

at 

No-

9) 

42

8 
5 B.R. MOHANTY 

22700/20

23 

23.02.202

3 
CRLA/170/2023 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

9) 

42

9 
5 R.B.MISHRA 

22703/20

23 

23.02.202

3 
CRLA/185/2023 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

9) 

43

0 
6 M.K. PANI 

22707/20

23 

23.02.202

3 
CRLA/153/2023 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

9) 

43 4 B.K. DAS 22710/20 23.02.202 CRLA/1014/2022 C.O. CRIMINA (Se



1 23 3 L 

APPEAL 

at 

No-

7) 

43

2 
8 J.P. KAR 

22711/20

23 

23.02.202

3 
CMP/365/2022 C.O. 

 

(Se

at 

No-

7) 

43

3 
5 A.K.MOHANTY 

22716/20

23 

23.02.202

3 
CRLA/1208/2022 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

7) 

43

4 
6 P.K. JENA 

22717/20

23 

23.02.202

3 
CMP/18/2023 C.O. 

 

(Se

at 

No-

7) 

43

5 
5 B.S. SWAIN 

22718/20

23 

23.02.202

3 
CRLA/254/2019 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

6) 

43

6 
4 S DASH 

22720/20

23 

23.02.202

3 
WA/548/2019 C.O. 

 

(Se

at 

No-

6) 

43

7 
5 B.R. SENAPATI 

22721/20

23 

23.02.202

3 
CRLA/1170/2022 C.O. 

 

(Se

at 

No-

6) 

43

8 
6 R.P. DAS 

22728/20

23 

23.02.202

3 
CRLA/29/2022 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

7) 

43

9 
2 G. JAYASINGH 

22732/20

23 

23.02.202

3 
CMAPL/449/2022 C.O. 

 

(Se

at 

No-

7) 

44

0 
3 R K MAHABHOI 

22733/20

23 

23.02.202

3 
WA/601/2022 C.O. 

WRIT 

APPEAL 

(Se

at 

No-

5) 

44

1 
3 M NAYAK 

22734/20

23 

23.02.202

3 

WP(C)/14173/20

14 
C.O. 

 

(Se

at 

No-

5) 

44

2 
4 J.R. DAS 

22735/20

23 

23.02.202

3 
CRLA/377/2022 C.O. 

CRIMINA

L 

APPEAL 

(Se

at 

No-

7) 

44

3 
5 P.K.MALLICK 

22738/20

23 

23.02.202

3 
CRLA/74/2023 C.O. 

 

(Se

at 

No-

7) 



44

4 
3 M NAYAK 

22740/20

23 

23.02.202

3 
WP(C)/574/2012 C.O. 

 

(Se

at 

No-

7) 

44

5 
4 A.KALASH 

22741/20

23 

23.02.202

3 
CRLA/1224/2022 C.O. 

 

(Se

at 

No-

7) 

44

6 
4 P K MISHRA 

22742/20

23 

23.02.202

3 

WP(C)/13068/20

10 
C.O. 

 

(Se

at 

No-

7) 

44

7 
5 G.JAYASINGH 

22743/20

23 

23.02.202

3 

CRLREV/543/202

2 
C.O. 

CRIMINA

L 

REVISIO

N 

(Se

at 

No-

1) 

44

8 
4 P K MISHRA 

22744/20

23 

23.02.202

3 

WP(C)/13071/20

10 
C.O. 

 

(Se

at 

No-

1) 

44

9 
5 G.JAYASINGH 

22746/20

23 

23.02.202

3 

CRLREV/544/202

2 
C.O. 

CRIMINA

L 

REVISIO

N 

(Se

at 

No-

1) 

45

0 
5 G.JAYASINGH 

22749/20

23 

23.02.202

3 

CRLREV/545/202

2 
C.O. 

CRIMINA

L 

REVISIO

N 

(Se

at 

No-

1) 

45

1 
5 G.JAYASINGH 

22750/20

23 

23.02.202

3 

CRLREV/546/202

2 
C.O. 

CRIMINA

L 

REVISIO

N 

(Se

at 

No-

1) 

45

2 
3 G.SUNDARA 

22756/20

23 

23.02.202

3 

BLAPL/11428/20

21 
C.O. 

 

(Se

at 

No-

1) 

45

3 
5 S BEHERA 

22757/20

23 

23.02.202

3 

WP(C)/4104/201

6 

GENER

AL 

WRIT 

BRANCH-

7 

(Se

at 

No-

15) 

45

4 
5 A.K. RANA 

22758/20

23 

23.02.202

3 

BLAPL/7606/202

1 
C.O. 

 

(Se

at 

No-

15) 

45

5 
6 B.K. PATI 

22761/20

23 

23.02.202

3 
CMP/1396/2022 C.O. 

 

(Se

at 

No-

15) 

45

6 
3 P. BEHERA 

22763/20

23 

23.02.202

3 

ABLAPL/6548/20

22 

GENER

AL 

CRIMINA

L MISC 

(Se

at 

No-



14) 

45

7 
3 P.K. LENKA 

22764/20

23 

23.02.202

3 

ABLAPL/1659/20

22 
C.O. 

 

(Se

at 

No-

14) 

45

8 
3 

ABINASH 

SUNDARAY 

22765/20

23 

23.02.202

3 

ABLAPL/10655/2

022 
C.O. 

 

(Se

at 

No-

14) 

45

9 
2 SARAT DASH 

22779/20

23 

23.02.202

3 

ABLAPL/16535/2

022 
C.O. 

BAIL-
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